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13.03 hrs. 

MOTION RE: INTERNATIONAL 
SITUA TION-contd. 

THE MINISTER OF EXTERNAL 
AFFAIRS lSHRI SWARAN SINGH): 
We had a full debate yesterday on the 
international situation and I would, in 
my repiy, endeavour to cover some of 
the points that have been raised in the 
course of the debate. Much as I woufd 
like to reply in detail to many mailers 
that have been raised by hon. Mem-
bees, it will not be possible for me to 
do so because of paucity of time. But 
I would like to assure the hon. Mem-
bers that I have greatly benefited by 
their comments and by their observa-
tions and I will try to derive the maxi-
mum benefit from their mature ideas 
and suggc;tions that they h3ve made. 

In this debate Members from the 
Opposition Benches as well as my col-
leagues from our Party have touched 
upon some important points. 

Almost all the leaders of the Oppo. 
sition Parties have spoken and some of 
the doubts that were attempted to be 
raised on some vital issues have been 
effectively replied to by my colleague 
on this side and my task to that ex-
tent has been very much lightened. 
(Interruptions) 

SHRI SHY AMNANDAN MISHRA 
(Begusarai): You imitate the Prime 
Minister. 

SHRI SWARAN SINGH: It is a 
good model to imitate and I will com-
mend the same to vou. I do not think 
you will have the' wisdom to do that. 

About the international situation our 
first thought should go to countries in 
our regions. In his connection, I 
would 'like once again to draw the at-
tention of the House to the great pro-
press that Bangladesh has made over 
two years. Bangladesh has completed 
two vears of irs sovereign independent 
existence on 16th Decemher this year. 
These 'wo years have seen what a 
tremendous progress in all fields has 
been made by Bangladesh. Human 
memorY is short but it was just two 
years ago, on the 16th December. 
1971. that Bangladesh emerged as . a 
free indenendent country. Ten mIl-
lion Ban~ladesh citizens had taken re-
fuge in india and according to Shiel0 
Mujil>-ur-Rahman, another twenty mt!-

lion had been displaced from theIr 
homes and hearths. All the refugees 
have gone back. In fact, they return-
ed to Bangladesh before the year 1972 
was OUt and the floating population 
of Bangladesh is, by and large, now 
settled and they are pursuing their 
normal avocation. 

These two years have seen Bangla-
desh adopting a democratic Constitu-
tion based on Parliametary system. 
They have enforced that Constitution 
":oJ' (:'e elections have been completed; 
Ihe administration, according to the de-
mocratic methods with the objective of 
strengthening democracy and secular-
ism-those processes have been taken 
deep roots in Bangladesh. Shiekh Mu-
jlb-ur-Rahman has emerged as the 
leader who has provided stability and 
philosophy to the new country, Bangla-
desh and we rejoice at the great strides 
and progress that have been made by 
the people of Bangladesh. 

It is always proper to remember 
when we talk of progress and the im-
mense sacrifices through which people 
of Bangladesh have gone through. 
Many people h"d to lay down their 
lives for Bangladesh; our own Indian 
soldiers, members of the security for-
ces shed their blood to defend India's 
sovereignty and also to defend :he 
freedom and sovereignty of Bangla-
desh. I would like to take this oppor-
tunity of paying my homage to the 
memory of all those who made their 
supreme sacrifice, who laid down their 
lives and who underwent many suffer-
ings. The situation in Bangladesh is 
stabilised in the political sense and the 
Government and peop"ie arc now enga-
ged in the mighty task of restruc'uring 
1heir war ravaged econom':. TIle'.' 
have made considerable . p'·ogress. 
Great deal has still to be done and we 
wish them welL Our friendship Idb 
them is of an abiding character and it 
is a matter of great satisfaction for 
us to note that Shiekh 'Ifujib-ur-Rah-
man, has, from time to time, made vcrI' 
clear and categorical statements to the 
effect that Bangladesh friendship with 
India is the hasic cornerstone in the 
policy of Bangladesh in the intema-
tional affairs and we rejoice to reca!l 
this state of happy relationship bet-
ween Bangladesh and India. 

Now, coming to Pakistan, I w0uld 
like to hring the information about 
our relations up to date. From time 
to time, I have been keeping the 
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House informed about the salient fea-
tures of our relationship with Pakistan. 

After the signing of the Delhi Agree-
ment, the process of thre~way repat-
riatIOn commenced on the 19th Sep-
tember. Up to the 17th December, a 
10tal of 134,32~ persons have been re-
pdtriated to their respective countries. 
This includes as many as 36,474 Pa-
i<istani prisoners of war and civilian 
internees in India. We have very hope 
in this way of resolving this humani-
tarian problem affecting so many indi-
viduals in a mutuaUy satisfactory man-
ner. 

In accordance with the Delhi Agree-
ment, the prob1em of 195 prisoners of 
war has to be taken up in a tripartite 
meeting between Bangladesh, India and 
Paki..tan, it being understood that 
Bangia Desh can participate in such a 
meeting only on the basis of sovt:-
reign equality. Therefore, the baU is 
in Pakistan's court to create the neces-
sary conditions for BangIa Dcsh's par-
ticipation so that this matter can be 
discussed and resolved amicably. For 
this, it is not necessary to await till 
the entire process of repatriation is 
completed, as it is provided for in 
para 3(vii) of the Delhi Agreement that 
this tripartite meeting can take place 
earlier if it is so agreed. 

Now, we have seen reported state-
ments by Pakistani leaders to the effect 
that BangIa Desh cannot be recognised 
tiU certain pre-conditions are fulDlled 
like the return of all war prisoners, 
presumably including 195 and suspen-
sion of proposed trials by BangIa Desh. 
It seems hardly fair on the part of 
Pakistani leaders to ta1k of pre-condi-
tions when all these matters were dis-
cussed before the Delhi Agreement was 
signed which provides for a tri-
pal1ite meeting with the participation 
of Bangia Desh as a sovereign equal. 
We would, therefore, sincerly hope that 
the Pakistan Government would see 
its way to fulfilling its commitment 
under the Delhi Agreement. 

We are glad that Pakistan has at 
last withdrawn its comp'Jaint on the 195 
prisoners of war from the World 
Court. Pakistan should now take ac-
tion in accordance with the Delhi 
Agreement. 

I have repeatedly said in this House 
that both India and Pakistan stand 
committed to the implementation of 
the Simla Agreement, While we have 
had occasions to draw the attention of 
Pakistan Government to some of the 
statements and actions of their leaders 
which in our view were not in tune 
with the spirit and the objectives of 
the Simla Agreement, the Pakistan 
Government have so far responded by 
reiterating their faith and their alle-
giance to this agreement and the prin-
ciple enshrined in it. The question, 
therefore, arises, what is preventing 
the implementation of certain normali-
sation measures such as resumption of 
communications, air 'links, travel, trade 
and cultural exchanges between the 
two countries? These are the items 
mentioned in para 3, discussions on 
which can begin any time Pakistan 
desires. We on our side are willing 
and ready to stan these discussions at 
the earliest moment. On our part, we 
had made it clear to Pakistan soon 
after the completion of delineation and 
withdrawal of troops from occupied 
territories that we were prepared for 
bilateral discussions on these issues. 
Surely, there can be no doubt that it 
is in the mutual interest of Pakistan 
and India and in the interest of the 
vast number of people in the two 
countries if there is no further delay 
in this maller and fresh agreements are 
worked out to resume these links bet-
ween the two countries in so many 
fields. 

This would also give rise to greater 
confidence and improve the atmos-
phere which would facilitate the task 
of discu>sing more complicated issues. 

I have also seen press reports about 
the remarks of Pakistani leaders sug-
gesting that India has ignored Pakis-
tan's proposal for reduction of defence 
forces. This is quite a misleading 
statement. Pakistani leaders are well 
aware that Pakistan herself is spending 
as much as 50 Der cent of her national 
budget and as much as 9 per cent of 
her GNP (based on 'Iast year's budget 
figures) on military expenditure. Des-
pite her much greater need due to ex-
tensive borders, apart from the border 
with Pakistan and long coastline, India 
is spending much less proportionately 
on defence. However, we have never 
been averse to having any discussion 
on any subject with Pakistan, but the 
fact remains that the pre-requisite for 
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meaningful discussions on defence 
maners is the establishment of durable 
pedee in accordance wi~h the Simla 
Ag;-cement. 

-,he: {cccnt statements of Pakistani 
leu.lers on KClshmir to which we had 
takc:J exception, her efforts to acquire 
more and more weapons far in excess 
of hcr reasonable rcquirments, despite 
the cx.r:.ling high order of military 
spending and her continued negative 
al,iludc on Bangladesh, a reality which 
PJk,';U" can ill-afford to ignore, are 
ob'. inL:\ contradictions in Pakistan's 
postu;'~' on this SUbject. However, we 
are always willing and ready, which we 
hQ· .... c demonstrated. on earlier occasions, 
l0 I~d~c concrct0 step:) fOL" funhcr no[-
DUI; .... 'lti']'l of relations bctwe2n India 
3.nd Pakistan <.ii1d for iaking steps for 
c,;:.i:lb]i~!im-:nt of dur~ble peace. 

~\'\\' 1 will say a fe\\.' words. about 
cur rcLiTions with cur other immediate 
or C!c'T neic.,hours. With Nepal and 
Bhut,,,,. whe"i: there are two young 
Ki~h i'JOking after the,e two countries, 
our rc1a~ions I.:I:C excellent. Our eco· 
nomic relations with Nepal are grow-
ing fr""" strength to strength, our co-
operation with Nepal for strengthening 
the;r economy and for providing a 
GDmbej" of (lmenities and social servi-
ces continues, ::md we have made our 
contribution in the development ot 
Nepal. 

With Bhutan as well we have deve-
loped very friendly relations which are 
in the mutual interest of both Bhutan 
and ·India. Bhutan has now been a 
member of the United Nations for 
some ye,'rs and the Bhutanese delega-
tion "long with the delegations of other 
ii.cn'creip-n independent countries, mem-
bers of the UN, are making their 
contribution in the international forum 
in an admirable manner. We wish 
them everv success. We \ViIl continue 
to h:1'le friendly relation, which are in 
the mutual interest and benefit of our 
t\'\.'o countries. 

With Burma, we have been able to 
st.encthcn our relations even more. J 
mvsclr ',"ith a high-power delegation 
consi'ting of our representatives from 
ma!'~' economic Ministries paid a visit 
to Burma and I had for the first time 
vi<jk.! places outside Rangoon also. 
We !cld the visit of their Minister who 
Came to India with several other per-
son.s dealing with economic matters in 
Burma, and the Burmese delegation vi-

9-29 LSS/73 

sited several places in our country. It 
is my expectation that as a result of 
these contacts our bilateral economic 
reiations, rlations in the industrial field, 
mineral field and so on will be streng-
thened further. It is a matter of great 
satisfaction to us that with Burma 
we have always had very friendly rela-
tions and a very friendly border where 
co-op"ration and quiet and friendship 
prevail. and we ",ea:!y value our old 
friendship with Burma. 

With Sri Lanka, we have had very 
good i"cJations. There h;lve been seve~ 
ral high level vi,,!s, and I would like 
to infornl the House that we are ~xpect­
iilJ '\1rs. Bandal ;'lnayake, the Prime 1YH-
nister of Sri Lanka, to be with us in 
the month of January, most probably 
al the time of our Republic Day Cele-
brations. I am ,;ure that this wil! fur-
ther strengthen the friendly relations 
that exist between India and Sri Lanka. 

Coming to Afghanistan, I would 
Eke to take tIlis opportunity of wel-
coming the e>tabli"hment of the Repub-
lic of Afghanistan. The President of 
the new Republic, Sardar Mohammed 
Daud, is known to us as a great and 
courageous leader. who was for several 
years the Prime Minister of Afghanis-
tan. I myself paid a visit to Afghanis-
tan in return for a visit that had been 
undertaken by a very high-powered 
political leader of Afghanistan to ·In-
dia. I was greatly struck by the deter-
mination of the Afghan leadership to 
strengthen their sovereignty, to streng-
then their independence, and to under-
take measures which might improve the 
lot of the people of Afghanistan. Our 
friendship with our Afghan brethren 
has been traditional, and we share 
manv ideas in the international field 
which are identical, and this provides 
the hasi, for further strengthening of 
our relations with Afghanistan. 

Ahout Iran. anoth~r neighbOur on 
the other side of Pakistan, I need hard-
Iv remind the han. Members of the 
tiee, of history. language and culture 
with Iran, and T am glad to he able to 
report to the Home that last week we 
had with us the Foreign Minister of 
Iren; a cultural a~eement was also 
signed under which Our educational 
and technical exchanges will be further 
inteT'sified. The fundamental interests 
of our two countries do not need to 
come into anv conflict or clash. Our 
discussions with the FOTeirn MinisteI 
of Iran made it clear that -both sidei' 
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"an and must work together for ensur-
Ing g;'e,ter stability in our region and 
jn Asi~ as a whole. OUf exchanges of 
views have led to a far better under-
standing between us and have remov-
ed 'some misgivings which may in the 
pasl helve arisen, and su~h as have ap-
peared in the Clress a1,0 from time to 
time. This visit and my la5t visit to 
Tehera,., i: mv belief, will result in 
a future !"chtion:sh;n cdwcen us on 
the h:\~i~ of n C'ic2..rer a~prccialion and 
increasC'd confidence ~cgarding each 
other's policies and objectives, In the 
economic field, there ~s considerab1c 
sr.oPe for expanding our co-operation, 
The Joint Economic Commission of 
the two countries will be meeting in 
the middle of the next month in Delhi 
led bv a senior Iranian Minister, Col-
labor;tion in oil refineries and petro-
chemicals, we believe, can be brought 
"bout to a greater extent to the mutual 
benefit of both our countries, 

Iran's relationship with Pakistan IS 
well known to us, However, I be-
lieve that the Iranian Government has 
appreciated our approa"h to the solu-
tion of problems in the sub-continent 
bilaterally and by peaceful means, 

On the Indian Ocean, h9th India and 
Iran are in the 15-members ad hoc 
~JNO committee, and our aim is to re-
,nove rivalry, tension and major po-
wers' naval nresence in this area, 
which is of -vital significance to the 
peace and transquillity of Afro-Asia, 

I will say a few words about the 
present situation in West Asia, The 
recent war between the Arabs and Israel 
has, of course, been an event of global 
importance and concern, There was 
the risk of the conflagration spreading, 
which could have had disastrous con-
sequences for the region as a whole, A 
significant part was played by the 
cooperation between the United States 
and the Soviet Union in bringing about 
a ceasefire and working out with the 
cooperation of the UN Security Council 
a broad framework in whi~ peace 
could be stabilised, Hon, Members will 
recall that the UN Security Council in 
its resolution of October 22, 1973, 
besides calling for a cease-fire and for 
the full implementation of its earlier 
,resolution No, 242 of November, 1967, 
dso enjoined that talks between the 
p~rt;es concerned should start imme-

diately with a view to reac~ing a just 
and durable peace, This cease-fire in 
West Asia has been effective now for 
roughly two months, even thoug,'J at 
times it was very tenuous, There are 
still difficuhies which could lead to new 
clashes, In spite of these difficulties, 
we feel that the chances of a durable 
settlement in West Asia are better at 
the moment than perhaps ever before, 
An overwhelming majority Of ,t3c 
countries in the world is now conscIOus 
that an essential condition of peace is 
the withdrawal of Israeli forces from 
occupied territories and secondly, dis-
cussions for a just and durable peace 
must be undertaken without delay, 
Our sympathies in the recent ,conflict 
and our views on the questIOn at 
durable peace are well known to the 
House, No country has a nght to 
remain in occupation of the territories 
of others seized by armed force, We 
have seen over long years Ismd in 
illegal occupation of such territory ~d 
its refusal even to accept the prillclple 
of withdrawaL We believe moreover 
that the establishment of a S ,able 
peace should be based on respect 
for the right of existence of all the 
States in the area and that the full 
rights of the Palestinian people mmt be 
restored, The Peace Conference is 
starting today in Geneva under the co-
chairmanshio of USSR and USA, over 
which the UN Secretary-General will 
preside in the opening phase, Arab 
countries have shown a great deal of 
flexibility and demonstrated their 
earnest desire for a peaceful settlement 
of this problem and we hope t!:lat Israel 
too will show a sense of realism and 
recognise the force of world opinion 
in this matter, so that this long-standing 
problem can be solved in the interests 
of all the countries of the region, I am 
glad to notice that in our own country, 
and in this House, a broad consensus 
in support of the Arab cause has already 
emerged and t!tere was no discordant 
voice on this issue, The issue is simple : 
The Arab lands must be vacated and 
Palestinians must be restored their 
legitimate rights, There may be some 
observations of a collateral nature to 
the effect that if our support to this 
cause were not there, we could play a 
better mediatery role, I fail to under-
stand the logic of this argument that 
in order to be able to play what some 
members feel can be a mediator's role, 
we s!tould be hesitant in expressing our 
strong support to a cause which we 
believe is just, 
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SHRI SHYAMNANDAN MISHRA: 
The tragedy is that those who had 
played aggressively partisan roles are 
:he rncuiators now! 

SHRI SWARAN SINGH: Then you 
are saying that we should have been 
more aggressive! I was not replying to 
this type of argument. It is true that, 
in a sense, S3ri Mishra's comment is 
coerect. In this par,icular case, the two 
countries, the United States and the 
Soviet Union, were able to play the 
mediatory role because it is hard reality 
that the war could not be carried on 
there witoout the aCi ive support of 
t!lese two countries to the countries 
which are actually carrying on the war. 
To that extent, the argument is valid. 
But that only shows that to be neutral 
does not provide a very good opporu-
nity to play the so-called mediatory 
role! 

I am mentioni~g this because some-
times we are carried away by text-book 
postulates and are prone to forget the 
realities of the situation. Particularly, 
the speec!l of the young Jan Sangh 
member who, I think, spoke for the 
first time on foreign aif:!irs-his speech 
was mostly in very good language and 
the delivery was good-so far as the 
content of his speech is concer:1ed, I 
bave no hesitation in saying that it was 
rat!ler trite and common place, based 
on some old books and some new 
joumals, and such acorn bination can 
never be productive eitber of clear 
thinking or forceful presentation. That 
apart, the important thing is that in a 
situation where war prevails, if we find 
that justice is clearly on one side, we 
should not hesitate to express our sup-
port especially when, apart from the 
cause being just, the people involved 
are the Arab people, who are our 
b~ethrcn and with wb~m we bave got 
fnendly and fraternal lIes. So, I think 
the logic is irresistible that tbere could 
not be any other attitude except the 
one that we have adopted. And it is 
not a small consolation, if I may use 
that expression, to recall that countries 
who had been very hesitant i.n the 
beginning veered round to the view 
which India bad taken consistently from 
the beginning. Look at the nine mem-
bers of t!1e European Community and 
the ~tatement that they have made, sup-
portmg the Arab cause in far more 
categorical terms than wbat they have 
been saying from the time when the 
war started. Look at the attitude of 

Japan or several African countries. They 

are all slowly veering round to the view 
and attitude that we have taken from 
the beginning. All this will clearly 
show that the attitude that we have 
adopted in t!lis respect is the correct 
attItude and we should never regret 
havmg adopted that a1 titude. 

This brings me to the visit of 
Mr. Brezhnev, about which a great deal 
has been said. As a matter of fact, I 
need not say much about this. The 
outcome of the visit is incorporated in 
several agreements. I took the earliest 
opportunity to place t!lose agreements 
on the Table of the House. 

SHRI SHY AMNANDAN MISHRA : 
Why one protocol is not forthcoming? 

SHRI SWARAN SINGH: Even you 
forget to mention it in your speech 
Mr. Mlshra. I was expecting that you 
would refer to it so that I could say 
something on that. 

The relationship between India and 
the Soviet Union evcr since our 
mdependence has been one of firm 
friendship, based on principles, and 
thiS fnendshlp has s:ood the test of 
time. This is the basic thing that we 
have. to remember. It wa. rather 
amusmg for some hon. Members to 
express certain misgiviilgs--and the 
mlsgl,:mgs . are not based on any 
expcnence m t!le past, mind you, but 
,orne sort o~ feehng-that perhaps the 
:elahonshlp IS becoming so strong that 
It may have some implicaions or 
become a source of concern to us in the 
future. This, if I may say, is not a 
c~rrect way of rooking at a problem 
?~ thiS nature. If I may say, experience 
IS the best argument in such circum-
stances. We have been independent for 
the last 27 years. Now, during Clis 
penod, on all vital political issues, we 
have aly<ays had the Soviet support at 
most cnhcal moments. I need not 
recount. .. 

SHRI JAGANNATHRAO JOSHI 
(Shajapur) : What happened in 
Tashkent? 

SHRI SW ARAN SINGH: That is a 
separate issue. If you have any com-
ments, we can discuss it. I stand by 
the Tashkent Agreement because I am 
a signatory to it and I am prepared to 
defend it. 

The important point is tnat on 
~ashmir: where.ver the question arose 
10 any 1OtematIOnaI forum including 
the United Nations, on G~a. on war 
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with Pakistan, on all these political 
issues, there has been a strong and 
consistent support of the Soviet Union 
to us. 

Now, I put the question straight : 
Can you recall any moment where 
this close relationship may !lave been 
used by the Soviet Union to embarrass 
us on anv issue, political or otherwise, 
either internal or external? 

SHRI ATAL BIHARI VAJPAYEE 
(Gwalior): Why did Soviet Union 
supply arms to Pakistan? 

SHRI SW ARAN SINGH: The criti-
cism is now being narrowed to a parti-
cular point. I will come to that. 

First, on the political issues, it is 
quite clear that there has been a consis-
tent and clear support from the Soviet 
Union. Then, you take, for instance, 
the economic issues, t!1eir collaboration 
with us in the economic field. in the 
establishment of several projects in our 
country. I myself have been associated 
with several such projects. Further, you 
take, for instance, the growing volume 
of trade between our two countries. In 
both these fields, they haVe never tried 
to impose any pattern in Our economic 
development. They have shown their 
willingness to coopera~c with us, in 
giving us the equipment, in giving us 
the technology, in giving us such other 
help as we require. They have never 
insisted that we should do it in this 
form or that form. They have always 
tried to conform to our sugges· 
tions in the establishment of plants, 
whether it is a steel plant or a heavy 
electrical plant or it is for the esta-
blishment of a power project or it is 
for search of oil or any other coopera-
tion in the basic industrial fields. How 
do we then say that t!"ley are likely by 
this cooperation, in any way, to have an 
influence on us v,::-tich might be against 
our interests? This is certainly not the 
correct way of saying things. 

Again, it was said, not perhaps so 
much by any people here. by many of 
the Western press people who were 
indulging in a hoby that when 
Mr. Berzhnev comes here, he will ask 
us to ,i!!n this or to sign that. I canno: 
help recounting my own encounter with 
a group of two such foreign croes-
pondents, very high placed, who came 
and had an interview with me, about 
two or three days before the actual 

date of Mr. Brenncy's VISIt. They 
asked me, "What is your expectation? 
What is going to h.appen?" I gave them 
a reply which is known to you and 
which has been justified by our subse-
quent experience. Then, at the end, 
they said. "Mr. Minister, do you want 
to give us the impression that our Head 
Office has spent all the money for 
us to undertake this journey to India 
only to hear this sort of thing about 
it? We can as well know this 
thing when we are sitting in our offices." 
They were out to see something un-
usual, something spectacular, happening. 
And the disappointment is that nothing 
spectacular from their point of view 
happened whic~ could really form very 
interesting or sensational SIOrv. We 
cannot help them if we cannot produce 
a storv which hits their headlines ac-
cording to their own liking. 

I would like to say that we should be 
careful while assessing our relations with 
such a tried friend as the U.S.S.R. We 
should view it in t~e proper perspective 
and try to understand the importance of 
that relationship. 

SHRI SHY AM NANDAN MISHRA : 
The point was not that there is some-
thing wrong with their approach. The 
point made was that our dependence 
on them is passing the permissible 
limit. 

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF ELECTRONICS AND 
MINISTER OF SPACE (SHRIMATI 
INDIRA GANDHI): There is no 
dependence. 

SHRI SHYAMNANDAN MISHRA: 
can quat" instances as to what extent 

your dependence has increased on them. 
SHRI SWARAN SINGH: May I 

request my very dear colleague that we 
could discuss this matter perhaps with-
out introducing any heat? 

What is the type of our relationship 
with the Soviet Union even in the 
economic field? 

I would like to say t!1at we can say 
with a certain measure of pride that 
almost anything of importance that we 
have obtained from the Soviet Union 
by way of any machinery, say, for 
a steel plant or heavy electrical fac-
tory or most of the other equipment 
almost everything, we have purchased 
at a negotiated price, almost at world 
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price. We are committed to pay for 
everything that We !lave purchased 
from them. It is true that there was a 
gift on one occasion of certain equip-
ment-I think, the totaf value was 
about Rs. 2 crorcs or somefhing of that 
ordcr-certain larm machinery when 
we were starting a new farm, a State 
farm; we gOt that frce. But our rela-
tionship is such that we !lave purchased 
all the n1achincry and we are repaying 
the amounts. 

Take our trade. We get their goods 
and we are selling our goods at market 
price. If purchasing goods from any 
country at a price which is comparable, 
which is competitive, our paying the, 
price thereof, our getting the price for., 
the goods that we export and their : 
paying us the price for th~ things that 1 
we supply, If tbls IS crossmg the per- ~ 
mi;sible limit, then I should say that ~c 
the real meaning of t!lese expressions 
has been lost by these people wbo. 
raised tbis point. This is the type of , 
relationship between these two countries. ~ 
I think, it is a clean departure from the :I 
tvpe of large gifts t~3t ure being floated I 
m the international community in the 
relationship between several ot!:!er 
cuuntries. We have taken a conscious, ., 
natural decision of paying for every- 1 
1 hing that we get, including tbat defence s .. 
equipment that we have obtained from '! 
the Soviet Union or from certain other ; 
countries. I will not have any hesita-
tion to get military equipment which is 
necessary for our defence and security 
from any source whatsoever. But we 
have not accepted any gifts from tbe 
Soviet Union in this field. Whatever 
equipment we have obtained we have 
paid for it. So, I would like to repu-
diate, most strongly, any such sugges-
tion. In a growing economic relation-
ship of mutual interest-I repeat, of 
mutual interest-thev are interested in 
selling their equipment to other 
countries, and India is a big country 
which has embarked upon large develop-
ment programmes. So, it is in the 
mutual interest of the Soviet Union and 
India t!lat we get their equipment; and 
we repay it over the years. There is 
nothing unequal in this relationship. To 
import any such concep', to my mind, 
i, absolutely unjustified either on facts 
or on any careful analysis of the 
re,lity of the situation. 

Perhaps, at this stage, I could as well 
dispose of another point that was raised, 
namely, why is there greater coopera-
tion between the planning Commissions 

of the two countries. This was one ot 
the points rai,ed by Shri Shyamnandan 
Mishra. What does tbis mean? We 
are embarked upon our development 
programmes. Our desire is that we 
should make greater progress in the 
field of industrialisation; we should 
move into sophisticated technology. We 
would, therefore, be interested in getting 
tec~ilology from whatever source it is 
available. There may be some better 
sources of technology available, but 
these sources are not available to us 
for reasons which we have never been 
able to comprehend. Therefore, not 
to take such technology from sources 
from which it is available will be unwise 
from our point of view. We are inte-
rested in exporting tbe engineering 
goods of various types to the Soviet 
Union and, in fact, to all coumrics. 
How Can we succeed in exporting indus-
trial goods, wbet!ler they are machine 
tools or components or products of 
chemical industry or of several other 
industries. ? Now, the obvious course 
that is open to us is that we study care-
fully what are their requirements. Are 
they willing to forego some of their 
internal production to open their market 
to Indian engineering goods? If they 
could do it, this is a very desirable 
objective, and to be able to successfully 
enter into deals of this nature, it is 
necessary for both countries to study 
carefully t!leir planning programmes, 
the future plans and areas of deve-
lopment ... 

SHRI SHY AM NANDAN MISHRA : 
The time horizon of 15 years for the 
integration of the two Plans! The crisis 
in one would get reflected in the other. 

SHRI SW ARAN SINGH: If I may 
say, I have sympathy for the lone voice 
that Mr. Mishra still continues to raise 
and all that I can say is that I cannot 
help him if he refuses to see the obvious 

Long range integration in a desirable 
field is something We should aim at and 
I would like to repeat that India is 
now in a position to have such long-
term economic co-operation wi/h almost 
anv country in the world. . Let it be 
any country, whether it is Western 
Europe or America or Canada. If it 
is prcpared to enter into- long-term 
arrangements with us to enable U~ to 
increase our industrial and economic 
potential and to open their markets to 
our industrial goods, we are prepared 
to enter into similar arrangements with 
them ... 



263 International SitUlltio" DECEMBER 21, 1973 (Molion) 264 

SHRI SHYAMNANDAN MISHRA: 
You said that you will have treaties of 
friendship with all countries of the 
world but hardly any country is pre-
pared to do that. 

SHRI SW ARAN SINGH: Therefore, 
we should not have a treaty with any 
country? I cannot accept that logic. 

Then, casually I looked at the names 
at Important visitors over the recent 
period. This is only to show whether 
our relations!:lip is being strengthened 
only with any particular group of 
countries, and the list which I will read 
now will indicate as to what are the 
types of visitors that we are receIvIng, 
say, for the last six weeks or over the 
next four weeks. 

We had first of all the King at 
Nepal. We had the Minister for 
economic Co-operation from the Fede-
ral Republic of Germany. We had t!:le 
Finance Minister of France. Then we 
had Mr. Brezhnev. We had then 
Dr. Husak, then the Foreign Minister of 
Iran and we had earlier the Foreign 
Minister of Zaire (Congo). Then we 
are expecting the Prime Minister of 
New Zealand on the 27th of this mont!:l. 
In the month of January we are expec-
ting President Tito as also Mrs. Banda-
ranaike. 

Now, let my friends on the opposite 
side go over this list and see for them-
selves what a cross-section of the world 
it represents-representatives from West 
European countries, East European 
countries, our Asian neighbours, friends 
from Africa and our non-aligned friend 
like Yugoslavia. So, this is the type: 
of relationship that we ·develop. To say 
iliat we are developing our relations 
in such a manner that we are concen-
trating our effort only in one direction 
is not correct. While saying that, it 
will be wrong for Os at any time to be 
on the defensive. While we want to 
have good relations with all countries, I 
have always been opposed very strongly 
to thi" approach of equidistancc for 
the sake of equi-distance. We must, 
as a mature nation, oe able to distin-
guish W30 are our real friends, who is 
the friend who has stood with us and 
which is the friend who will really 
stand with us. It is this approach 
which, unfortunately, is sometimes 
ignored. 

Any country t3at ignores this funda-
mental approach is likely to ignore its 

own interests. Apart from other matters, 
the interesting topic of Asian collective 
security nas also come up for comments 
in this House. I was somewhat 
amused to find that when our comrade, 
a Member of the Communisf Party who 
had tabl"d a Resolu :ion. 

SHRI SHY AMNANDAN MISHRA: 
Which Communist Party? 

SHRI SWARAN SINGH: If you 
have seen the second part, the answer 
would have been clear. You know the 
comrade, a Member of the Communist 
Parti~s on col!e~;:ive securilY. 

There was a resolution tabled by our 
comrade, a Member of the Communis: 
Partv of India. When the resolution 
was' coming up for discussion, he 
thought that this was a matter which 
could per!laps be discussed when the 
debate comes up. Then, there were 
several hon. Members, whom I won't 
name, all of us know, who were oppo-
sing this withdrawal and insisted that 
it should be discussed. 

I am glad that the opportunity has 
now come for discussing this matter. 
would like to make some comments 
on this in the lig~1t of this debate. 

SHRI SHY AMNANDAN MISHRA : 
Had you something to do with the 
withdrawal of this motion? 

SHRI SW ARAN SINGH: If you 
had perhaps asked for a VOle, tben I 
would have voted for the withdrawal. 

The question of the Soviet proposal 
for Asian collective security !lad come 
up in the speeches of various hon. Mem-
ber.. The General Secretary. 
Mr. Urezhnev, in his address to Mem-
bers of Parliament of two Houses had 
explained the Soviet concept of collec-
tive security in Asia. 

I need not go into details since most 
Members present here had listened to 
Mr. Brezhnev's speech. The operative 
part of what he !lad said on the sub-
ject was that this is an idea worth 
discussing with a view to strengthening 
peace and security in the Asian sub-
continent. The present debate may 
perhaps be regarded as a commence-
ment of discussion on this subject. 
Hon. Members have commented on this 
idea and I have benefited from their 
views. T~e emer2ence of Asia as an 
area of peace and tranquillity as a 
result of relaxation of tension is a 
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desirable objective. However, we have 
to keep in view the situation as it 
prevails in Asia and the political com-
plexity in the continent of Asia. 

The situation in Indo-China has not 
yet '}i:lhi;i:-:cd. In Cornbodia, the war 
situation is still continuing. In South 
Vic, Nam also, :here have been allega-
tio"s of violations of the Paris Agree-
men!. In the Indian sub-continent, the 
pr('ce,s of normalisation is still to make 
sat:sfactory piogrcss. P,tkistan conti-
nues to pursue the negative policy of 
not recognising 13C re~li'y of Bangla-
dc,h. [n West Asia. the Arab-Israel 
cOllt'ic; 3as re-appearcd ",:thin a period 
of six years. Arab territory is conti-
nued to be occupied by Israel and the 
Pa1cstcflians still rem::!in without a 
homc!and. 

Obl'iQusly, it will take considerable 
timc to find a solution of all these 
problems. Moreover, there are two 
mii,'ary groupings in Asia-the CENTO 
and SEA TO. All these aspects are not 
palctr,ble to the people of Asia. We 
woule! like these trends to be reversed 
and !'1Utual confidence to be established. 
Any proposal whic3 brings about such 
a res,,1t would be welcome to us. Our 
own thinking is that an adherance to 
such p~inciplcs as renunciation of the 
use 01- force, peaceful co-existence, 
respect for sovereignty of all countries, 
nOil-interference in inte::nai afL:lirs 
and broad development of economic 
and oiher cooperation on the basis of 
equality and mutual benefit will assist 
such a process. 

1 may assure the House that it is 
Government of India's belief that an 
atmosphere of friendship and peace 
can prevail not by means of military 
blocs: nor by any system of grouping 
of countries directed against any ot3er 
country or group of countries but 
through goodwill and cooperation. 
More intensive co-operation in the 
eco10mic field in the first instance would 
help in strengthening mutuality of 
interests amongst countries of the 
region. These are the objecti~s that 
arc before us and we believe iliat if 
we continue to pursue these objectives, 
and if we succeed in creating an atmo-
sphere where these objectives are 
broadly accepted by t3e countries in the 
region, there may he on atmosphere of 
peace one! tranqulllity in Asia. Histo-
rically. let us remember that Europe 
has taken something like ~ ~ or 29 

years before they could convene a con-
ference in Helsinki for the first time, 
Conference on Security and Co-opera-
tion. It was possible for them to do 
so after tbe conclusion of some very 
important agceements or treaties like 
the Moscow Treaty between the USSR 
and FRG, and also the Treaty between 
Poland and FRG and then the various 
Treaties and Agreements between GDR 
and FRG. It was after all 6ese treaties 
had been concluded tbat an atmosphere 
,;vas created where Europe, East and 
West, could sit together for tbe first 
time and could talk of peace and secu-
rity, not of wars, not of conflicts but 
of co-operation. So, we should not be 
afraid of ,hese ideas merely because 
they come flOm one country or 
another. 

In this particular case, this idea 
comes from the leader of a friendly 
country, and, therefore, we should 
view it in t!:le spirit 10 which it is 
offered and not try to say that there 
may be some catch in it or there may 
be something hidden in it. I think 
ever since our Independence we have 
devcloped enough of maturity and 
understanding of the complexities of 
international life and we have to see 
whot is in our best interest and what 
is in the best interests of Asia, and we 
should be prepared to study carefully 
any new ideas t3at might be floated 
from any quarter ·whatsoever. 

I would like to recall that our own 
Prime Minister in her tour of South-
East Asia had put forward a suggestion 
for stabilising peace in the South-East 
Asian region, where all the countries 
in that region could get together and 
enter into an agreement to respect each 
other's sovereignty, and this should be 
guaranteed by ot3er important countrie3 
in the region and even outside the 
region. So, these are the ideas whicl:. 
will continue to be with us and we 
should try to deal with them in a deep 
manner. trying to understand the 
implications thereof. and we should 
not react in a superficial manner. 

SHRI SHYAMNANDAN MISHRA: 
We do not vet understand it even aftel 
his speech. . It seems to be crysta 
gazing. 

SHRI SWARAN SINGH: All rig!:!t: 
sometimes, crystal gazing also doe, 
result in the concretisati(\n of ideas 
O'herwise, no one will indulge k 
crystal gazing even. 
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SHRI SHYAMNANDAN' MISHRA: 
Crystallisation from crystal gazing? 

AN HON. MEMBER: It depends 
upon the crystal. 

SHRI SWARAN SINGH: He is 
looking into " clear crystal, I hope, 
because my hon. friend says it depends 
on the crystal into which you look. 
I cannot understand the arguments put 
forward by muted critics; I call them 
muted critics because there is nothing 
on which they can criticise. If 6ey 
offer muted criticism. 

SHRI SHYAMNANDAN MISHRA: 
He is an understanding admirer but he 
has not been able to commur..ic~lte his 
understand;ng to u\. AI! the sicings 
that l\!r. Brezhnev had with him ha\e 
been wasted. Is there any progress on 
wha: he !,ad said ear'lier? 

14.00 brs. 

SHRI SW ARAN SINGH: I tbink 
now the House does not want us to 
carry on the dia10gue(/nterruptiom). I 
do not want to be bard-hitting today 
at all. 

SHRI,VASANT SATHE (Akola): 
Today Misbraji is in a peculiarly diff-
erent mood. 

SHRI SHY AMNANDAN MISHRA : 
After hjs cultural show yesterday, I 
,hou!d have been in a better mood. 
(Interruptions) . 

SHRI SWARAN SINGH: The argu-
ment that is put forward is that we 
have not yet subscribed to the concept 
of collective security, and the muted 
criticism is that we should be careful 
not to subscribe to it. I cannot answer 
such a criticism. India has demon-
STrated enough of independence in 
dealing with such situations and all that 
I can say is that if earlier experience 
is any guide, we will certainly look after 
our best interests. 

There was also the visit of the Gene-
ral Secretary of the Communist Party 
of Czechoslovakia and I would like to 
say a few words about that visit. 
Sympathy and friendship between India 
and Czechoslovakia date back many 
years before India's independence. Since 
the establi'shment of diplomatic relations 
between India and Cz~ho~ovakia in 
19J·R. there has been a very healthy 
and positive development of our rela-
tions in all fields. fIigh level exchanges 

of visit have contributed greatly in this 
regard. As han. Members are aware, 
our Prime Minister had vi;ited Czecho-
slovakia last year. In May this year. 
I paid a visit to Prague at t~e i,witation 
of the Czechoslovak Foreign Minister. 
Our Pre'ldent had also bcc'n in Czccho-
Iilovakia in October this year. The 
visit of Dr. Husak, General Sccre:ary 
of the Communist Party of Czhecho-
slovakia from Dec. 3 io 9. 1973, is 
the la'e't i!1 these high-level e"c!lJnge 
of vi~its. Since this was ~is [i.;:,t visit 
to our country, we arc glad ~:-u he 
wa:: ah:e to visit some nf our :i!ies, 
Agra, } Iyderab~I<.l, Bangalor~, Tri\,:lD-
drum anJ Bomhay, and to sec son:': of 
our industrial anj cultural centres. We 
arc happy :0 rcc~ive him in '."'. '";J."t 
since he is known not only for the 
outstanding leadership which he has 
given to the Czechoslovak people in 
t!Jeir task of socialist cClnstruLl!On and 
for the contribution that Czecho,L\ akia 
has made towards sircngthenii:: of 
peace and detente in Europe he,' dso 
for his humane approach to tlndin2 
solutions to problems. 

In this context, we warmly welcome 
the signing on Dec. 11 after the return 
of Dr. Husak 10 Prague elf the Treaty 
of Normalisation of Relations between 
Czechoslovakia and FRG b'! wh;,", tbe 
Munich Pact has been put' out of the 
way therehy closing once for all the 
chapter of world war II. 

The Joint India,Czechoslovakia 
declaration signed on Dec. 5 has paid 
a tribute to India's peaceful foreign 
policy based on non-alignment and the 
principles of peaceful co-existence. The 
Czechoslovak side olso expressed their 
appreciation of India's untiring efforts 
seeking to achieve a durable peace in 
the Indian sub-continent. India reitera-
ted her appreciation of the constructive 
role played by Czechoslovakia in 
promoting peaceful and c~perative 
relations amongst the States of the 
European continent. 

During Dr. Husak's visit, thc third 
economic co-operation agreement was 
signed between the two countries on 
Dec. 5, 1973. Czechoslovakia has 
agreed to provide fresh credits of the 
value of Rs. 800 million on more 
favourabie terms than the previous 
Czechoslovak credits providing for a 
15-year repayment period as against 
the earlier 12 years. Under the agree-
ment, Czechoslovakia has undertaken 
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tJ cClillinue her assistance in the 
strengthening of India's industrial base 
especially in the fields of power genera-
tion, electrificalion of railways engi-
needng industries and fertiliser produc-
ti"n. The bilateral trad" ;urnover is 
aise, planned to ;)c increased to 
Rs. 1500 mi;lion in 1974 as compared 
to Rs. dOD mil:ion in 1973, 

Sir, I would now like to say a few 
words about our rela'i,,,,s with t3c 
l,;nited States of Arne-rica. You wil~ 
rec3il tha~ a little over a year al:o, on 
the 30th November, j 9n, I had stated 
in the Rajp S"bha that we would do 
every.hing in our power to normalise 
r.nci strengthen our relations with the 
Uni'ed Slates on the basis of equality, 
reciprocity and mutual respect .. 

SHRi JAGANNATHRAO JOSHI: 
\Vh". about the IndlCin Ocean? 

SHRI SWARAN SINGH: I am 
coming to that. Is it Shri Jos!!i? I am 
gi:Jd his reactions are now more 
healthy. (J.~terruptions). 

I am glad to be able to say that in 
the post-I971 period both India and 
the United Slates have made conscious 
and de-liberate efforts to ensure that our 
mutual relations improve. I was able 
if> the month of October 10 have dis-
cussions wit!1 the new Secretary of 
S:ale, Dr. Henry Kissinger, in 
Wu'hinfton. We have also noted that 
in his testimony before the Senate 
Foreign Relations Committee, in 
September, 1973, Dr. Kissinger recog-
nised India's role as of special impor-
tance in the developing world, whose 
growth and stability is essential to 
peace and stability in south Asia. We 
are glad that negotiations for a settle-
ment on the question of PL 480 funds 
have concluded satisfactorily, and this 
question has been resolved to t!:Ie 
mutual satisfaction of the two countries. 
We are happy that the US administra-
tion showed understanding of our point 
of view in resolving this problem. 

It is our assessment that Indo-US 
relations have entered a phase where a 
cDnstructive, co-operative, mature rela-
tionship can be built up between the 
two countries. On two recent occa-
s;ons, we have reiterated I ~at durable 
peace in this region continues to be 
the prime objective of Our policy not 
only in the sub-continent, not only 
with Pakistan, but peace generally in 
the region. 

We are gratified to note that our 
American friends have a better appre-
ciation of this policy including the 
fact thaI ;he supply of arms to Pakistan, 
whether directly or indirectly, can be a 
major element impending t:oe pro~ss 
of nOfmalisa~ion. It is our earneSi 
hope that keeping in view the steady 
improvement in the situation in the 
sub-continent, the US Government will 
take aH steps to help the process and 
not take me"sures which may affect 
this adversely. 

Sir, while on :his subject, I would 
like to mention one point whic'l 
Mr. Unnikrishnan had raised, and that 
is about the "atement made by our 
ambassador to the United States, 
Mr. T. N. Kaul. I am thankful to 
Mr. Krishna Menon. who is not here 
today, who was good enough to defend 
our heads of missions abroad, I would 
like to fully support every word that 
Mr. Kris!1na Menon had said; that 
our ambassadors abroad have been 
doing excellent work and whatever they 
do, we as Government are responsible 
for all that they do. It is be:ler to 
direct any citizen against US rather than 
to direct it against individual ambassa-
dors. 

We have made fUlther enquiries, and 
thi, is what Mr. T. N. Kaul stated in 
the Un;Ied States. This is what he 
has reponed to me; because !!e now 
happens to be in India, we made 
enquiries from him as to what he said; 
this is what he has stated. I quote: 

"India is willing to have foreign 
investments in India in selected 
fields on the basis of mutual respect 
and mutual benefit. Such investments 
would be desirable particularly in 
fields which are export-oriented, 
import substitution oriented, or 
w~ere they provide advanced and 
sophisticated science and technology 
which India does not posse" at 
present. Each ca,e will be considpred 
on i!s merits." 

I would like to say that there is 
nothing objectionable in this statement 
of our policy which is well known. We 
are interested in foreign investment 
In sectors over which we may have 
control and w~ere the Objective is as 
mentioned in the statement of ambassa-
dor Kaul. 

We may have differences in the 
pOlitical field with many countries, but 
we have always endeavoured to keep 
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wherever we can our economic rela-
tionship somewhat on a different level 
compared to OUr p?~i tical relationship. 
Even When the political relations may 
be somewhat indifferent we have 
never hesitated to strengthen t!:re eco-
nomic relations which, I-believe, are in 
the mutual interest of 1 he countries 
concerned. This policy continues. 

Han. ¥embers raised the question of 
our relatIonship with Prince Sihanouk 
and the PRG of South Vietnam. As I 
hayc informed the House earlier, these 
n;atlers ha;'e con.tinued to engage 
Government s attentron. Recently the 
Pre'iden! of PRG, Mr. Tho, with a 
high. level delegation i~cluding their 
Forclgn MID!ster, Madame Binh transi-
ted through .Delhi. I h"d the opportu-
nity of recelvlOg them and havmg an 
extremely imeresting discussion on the 
sltu:,tion in South Vietnam in parti-
cular and in Indochina in general. We 
have maintained contact with PRG all 
thrc",;hout and we are considering what 
furr'ler steps we can take in this matter. 

As far as Cambodia is concerned 
we have similarly developed increasingly 
cio,e ,contact with Prince Sihanouk. 
The Prime Minister has spoken to !:rim 
over the telephone during her visit to 
Yugosla~'ia. I have had the opportunity 
of meetmg him and the leaders of his 
Government during the nonaligned 
conference in Algiers. The Prime 
1"J inj·,ter hnd also met Prince Sihanouk 
at Algiers. Our penn anent delegation 
10 New York has continuously remain-
ed in touch with other nonaligned dele-
gations with a view to coordinating 
their approach during the discussion nn 
the ite:n concerning the recognition of 
Pnnc(' Sihanouk\ GC'vernmer;t L:nd ~he 
question of credential. The General 
Assembly has now decided to postpone 
the matter by one year. Our delegation 
voted in favour of the delegation of 
Pri!"c' Sih~lnouk. T;-;e~e are our clear 
views about the PRG as well as 
rambodia. 

About the Indian Ocean. ihere is not 
much I can add to what I have heen 
saying from time to time. This matter 
is now before the UN and The General 
Assemhly has adopted a resolution 
favouring the keeping of the Indian 
Oce~n as an area of peace and tran-
quillity. free from the rivalry of big 
naval powers and subsequent steps are 
now being taken in order fa implement 

this general direction given by the 
General Assembly. I noted with a great 
deal of interest the ohservation of 
Shri Krishna Menon, who appears to 
have given a great deal of thought to 
this subject, not only its political aspect 
but also its juridical aspect I agree with 
him fully when he said that in order to 
keep away outside forces from the 
Indian Ocean, the countries in region 
including India have to strengthen their 
navy. I tully subscribe to that idea. 
I would like to add that his assessment 
abcut OUf prcsenL naval strength is 
somewhat OUt of d~lll.!, bcc:.:..u.~c he bel"; 
been away from this for 11 years. 1 
think the last war which was forced on 
us by Pakistan demon,trated the effec-
tivene,s of our navy, not only in Chitta-
gong and Khulna but also in Karachi. 
So, we have travelled a great deal n"w 
towards strengthening our navy after 
1962. 

r would like to say that our naval 
strength will always be used for stren-
gethcning peace in this region and it will 
never be used to the detriment of any 
other country so that there will be peace 
and tranquillity in this area. 

Mention has been made about the 
presence of the US task force. On that 
our view is quite clear. We 3ave toIc 
the Americans that this show of forc~ 
and bringing in of naval units, inclu-
ding aircraft carriers, in this region with-
out any ostemible objective, backed up 
by statements which are varied from 
time to time, is naiurally somethin2 
which has caused concern' to all litton;; 
coui1trics, including India. 'Ve have 
told the Americans quite c1earlv that 
th i ,; tv pc of show of force will never toP 
reii,hed by any country in this region. 
Thi.i is our clear and cate)'!oric<1 
po,ition. 

SHRI SHY AMNANDAN MISHRA . 
\Vhot is the pro1)ortion of the naval 
strength of the two super powe.s in 
tile Jndi~'n Ocean 7 

SHRI SWARAN SINGH: The naval 
presence in the mattee of counting of 
ships b sometl1ing about which no ratio 
can be given 3t any :ime becau"c what 
I try to state today m,ey be completel" 
altered in ten days because the ships 
contioue coming and going. Any assess· 
ment of this nature would be unrealistic 
and would not be a fair assessment at 
all. We ere not in favour of anv large· 
scale pre,ence of any outside na"al 
powers, to whatever country it belong. 
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whether to the United States, or the 
Soviet Union, or France, or China or 
Britain, or any other country. Our 
position in this respect is quite clear. 
Under the present convention, to which 
we have subscribed and to which Shri 
Krishna Menon alluded to, the naval 
ships of any country are entitled to gG 
about in the high seas. At :he saBle 
time. whatever may be flaws in the 
present law, the presence of any naval 
ShiP, even though it may be juridical 
ju,:ifiable or ba,ed on any such conven· 
tion and as such, somet3ing 10 which 
W~ cannot legally object, if it creates 
tension in the region, then the littoral 
couniries in the region are perfectly 
entitled to raise their voice. We will 
continue to raise our voice to ensure 
that the Indian Ocean region is main-
tai'led an area of peace and tranquillity. 

SHRI SHASHI BHUSHAN (South 
D~lh:): 1 referred in my speech to lh~ 
PO:llHwese Bishop's domination over 
Gc<!. - -

';HRI SWARAN SINGH: Shri 
Shashi Bhushan mentioned yesterday 
that the Catholic Bishop in Goa today 
is in the,ir hierarchv under some Cardi-
nat in Portugal. -I must confe~s th~~t 
this is a thing which came to my notice 
on Iv yesterday. I think, on the face of 
it, thil; is something undesirable. We 
wi il <':;e whntevcr we can, in consulta-
tion with the Christian community in 
Goa. to ensure that this type of thing 
is replaced by something w3ich is more 
palat:lble to the people in that region. 

14.19 hrs. 

INCOME-TAX (AMENDMENT) BILL 
MR. DEPUTY· SPEAKER : The 

HOlhe will now ,ake up consideration 
0' the Bill further to amend the In-
come':ax Act, 1961. 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRT K. R. GANESH) : Mr. Deputy-
Speok er, I move: 

"That the Bill further to amend 
the Income-tax Act, 1961 be taken 
i:1tO consideration." 

Thi; short Bill seeks to amend the 
Income-tax Act with a view to remo-
vin,: certain practical difficulties ex-
perie2ced in the administration of the 
provisions relating to acquisition of 

immovable properties. As the hon. 
Members are aware, the Income-tax Act 
was amended last year to empower the 
Central Government to acquire immo-
vable properties in cases where the 
consideration declared in the instru-
ment of transfer i,; less than the fair 
market value 01 the property. The 
Central Government is required to pay 
compensation of an emount equal to 
the consideration s'ated in the instru-
ment of transter pillS fifteen per cent 
of such consideration. The power can 
be invoked only where the fair market 
value of the property exceed; twenty-
five thou~und rupees and there is reason 
to believe that the consideration agreed 
to between the panies has not been 
truly stated in the instrument of transfer 
with a view to facilitating tax evasion 
by the transferor or the transferee. 
These provisions represent an important 
step taken by us in recent years to 
combat tax evasion and check the cir-
culation of black money. The imple-
mentation of these provisions has, how-
ever, brought to light certain practical 
difficulties in their administration. 

The power to initiate proceedings for 
acquisition is vested in the AsSistant 
Commissioner of Income-tax, who is 
designated as the 'competent authority' 
for the purpose. Under a specific 
provision in the law, no registering offi· 
cer can register any document for the 
sale or exchange of anv immovable 
property, unless a prescribed statement 
in respect of the transfer is furnished 
to him. The registering officer is 
required to forward these st"tements to 
the 'competent authority' in fortnightly 
batches, along with a return in the 
prescribed form. 0" receiving t!:tese 
stalements, the competent authority has 
to make preliminary enquiries and col· 
lect relevant material in order to come 
to a prima facie cor.clusion whether any 
property has been ICansferred for a 
consideration which is less than its fair 
market value. For :his purpose. he 
has to often obtain the expert opinion 
of the Valuation Officer regarding the 
market value 0 r tCie nroperty in ques-
tion. If, on the evidence collected hy 
him, the competent authority comes to 
the conclusion that the estimated fair 
market value of the property exceeds 
its apparent consideration by more 
than fifteen per cent, he can initiate the 
acquisition proceedings in respect of 
property bv publication of a notice 
in this behalf in the Official 
Gazette.. The notice is required 


